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Before The National Green Tribunal,

Principal Bench at New Delhi

OA No. 362 of 2022

In the matter of:

Aravalli Bachao Citizens Movement ... Applicant
Versus
Union of Indiaand Ors. ... Respondents
INDEX

Sr. | Particulars Pages

No.

1. | Compliance Report |- 2

2. | Annexure R/1 - Manual of mobile application (.{ 13

made for giving complaints

3. | Annexure R/2 - Manual of web portal oy
‘4. | Annexure R/3 - List of complaints _75 -TZTi

Dated: 10" July 2024 (Dr. Madhvi Gupta),
Panchkula State Mining Engineer
Department of Mines and Geology, Haryana

(Respondent No. 3)
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Before The National Green Tribunal,

Principal Bench at New Delhi

OA No. 362 of 2022
In the matter of:

Aravalli Bachao Citizens Movement ... Applicant
Versus

UnienofindlaagdOrs . = -~ - ... Respondents

Report in compliance of order dated 02.05.2024

1. That issue under consideration of this Original Application bearing
OA No. 362 of 2022 titled as Aravalli Bachao Citizens Movement
Vs Union of India and Others is illegal mining in Aravalli Districts
i.e. Gurugram, Nuh and Faridabad.

2. That the present compliance report is being filed before this
Hén’ble Tribunal through Dr. Madhvi Gupta, State Mining
Engineer, who is well conversant with the facts of the case and is
competent to file the same before this Hon'ble Tribunal in her

_official capacity.

. That the Department of Mines and Geology had been issued

certain directions by this Hon'ble Tribunal during course of hearing

on 02.05.2024. The relevant extract of the above mentioned
directions issued to the Department of Mines and Geology,

Haryana is being reproduced below:

(W 11 JUL 2004
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“The Director, Mines and Geology Department, Government
of Haryana is directed to ensure that web portal as directed
by this Tribunal is made functional within two months and
also to further ensure that the information regarding
complaints received and action taken on the same is also
documented and uploaded on the website of the
Department and information is also given to the concerned
complainant asking him to approach this tribunal in case the
complainant has any grievance regarding environmental
violations and lack/inadequacy of remedial action.
Compliance report be filed by Director, Mines and Geology
Department, Government of Haryana at least one week
before the next date of hearing herby fixed.”

4. That pursuant to the above mentioned directions issued by this

Hon'ble Tribunal, the Department of Mines and Geology

(Respondent No.€) has made the following compliance:-

(i) The department has made a Mobile Application through
HARSAC, wherein the complainant can submit compliant
with regards to illegal mining by uploading pictures of the
alleged area along with GPS coordinates. A manual in this
behalf qua functioning of mobile app is attached as

Annexure R/1.




(i)

(iii)

(iv)
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Further, a web portal has also been formulated having URL

name as https://hsacggm.in, on which complaints received

for illegal mining will be dealt. A copy of manual of this
portal qua Mining Dashboard Manual is attached as
Annexure R/2.

The detail of the complaints received and disposed off
regarding illegal mining in Aravalli area at the call center is
made available on the departmental web site which is
attached as Annexure R/3.

The department has also informed on the departmental
website that in case the complainant, who has given
complaint with regards to illegal mining or environmental
violation, is not satisfied with the action taken by the
department or still have grievance, can approach the
Hon'ble National Green Tribunal, New Delhi regarding the

same.

Present Report may kindly be taken on record please.

Dated: 10" July 2024 (Dr.@?@ﬁata),

Panchkula

State Mining Engineer
Department of Mines and Geology, Haryana
- (Respondent No. 3)
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Mining Survey Instruction Manual
1. Download the application for the survey in your Android phone from the

following link: Mining Survey App

2. Once installed, open the app by clicking the app icon

3:23 GORT i il E
- Q
Mining Survey
Haryana (Early
Access)
HARSAC

@ This app is in development. Be one of the
first to try it and provide feedback. See
details

oy

Private feedback to developer

Only the developer can see this feadback

;s - gl V% - SRR © ST *

write feedback

;
iud
£
¥
i
i
i

App support v

About this app >

A GIS Enable Maobile App To Check The Legal or
ilegal Mining in Haryana

3.0nce open the app there is two login options: one is for CITIZEN and another is for Mining Officer.
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MINING SURVEY

Continue As :

a a

CITIZEN Department Login

Mines snd Geology Department
Govt. of Haryana @

Powersd By HARSAC

4. In the case of Citizen click on the Citizen section. It will bring you to a new popup window. First,
you need to register yourself by your Name, and mobile number & district name.

During register user required fields are:

3 Uins Nisine f s eewvawn |
2. Mobile Number
3. District Name

Register

e s

After fill the information user can press the submit o
button, the citizen is ready to log into the mobile app. fohitle; Nomtes l

Select District
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5. After successfully registration as a Citizen, The citizen can login by his/her registered
mobile no through OTP

v f i C
OTP VERIFICATION erification Code

We will send you confirmation code

Please enter the verification code sent to
your mobile number

Mobile Number

[JMobile Number

RESEND NEW CODE

i s oty gt
Gawt of Harysan
e b s b,

6. After login registered list of districts is shown

Continue wWith District

Gurugram
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This is the home page for mining survey citizen login-

Citizen can mark the new complaint point
by clicking on the + icon button.

7'

ILLEGAL

L foare s B

L R I

< Add Mining Survey

Gurugram

During the survey required fields are: Select Mining Type
1. Mining type : TR
2. Remarks —

3. Site Image

Users can Submit the point after filling in the required information
Once submitted user can see the the point on Map.
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Citizens can explore the other provided options in the app like the dashboard, privacy policy, feedback, base map.

harsac
Developer
Gurugram

Your Complain Section :

Total Complain P Resolved
Complain
1 0 1

Your Survey Section

Boulder :0

Gravel :0

Sand :0

Topographic

Minor Minerals:0

LimeStone :0

imagery 1 A IR

Mines and Geology Department
Govt. of Haryana @

Powered By HARSAC




1076 |

Departmental Login

1. In the case of Departmental Login click on the Departmental Login section. It will bring you to a new popup
window. First, you need to register yourself by your Name, mobile number, district name, designation, and role level.

Admin has right to approve or reject any departmental login account creation request

During register required fields are:
1. User Name

2. Mobile Number

3. District Name k
4, Role Level
5. Designation

Register
[eme | B
ru‘.u‘.- Number B
[oiemee ]
After fill the information user can press the submit Select District .
button, the officer is ready to log into the mobile app. T Ry

The login flow for departmental login is the same as the citizen login.
An OTP-based login system is used for authentication.

s o b O3 g
Cert sl Marraas

Once the Login was complete, the officer landed on the main dashboard page.



1077 Jo

Officer Login Main Page

Mining Survey

Citizen Survey | Unauthorised Mining ‘
i | 9
Legal Illegal | Legal Illegal |
/ b Y

Detail

Position: {28.45 N ,77.07 E}
District: Gurugram

Mining Type - Stone
Complainer Name - harsac
Complain Date- 2024-02-19

FORWARD TO M.INSPECTOR

The Mining Officer can select the citizen pending point on the map after that officer can forward the point to the
mining inspector or verify the complaint. Departmental Login users can see the report of that point also.

Forward Case: In the case of forward the complaint is forwarded to the mining inspector & mining guard respectively
by higher authority. Like — Mining Officer ->Mining Inspector ->Mining Guard.

Complain Case: In the departmental login authority needs to fill in the required information form for the verification
of the complaint.
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On Click on the complain button officer needs to fill out the form.
Required Details are — Mining Type, Mining Status, Remarks, On-Site Image.

o Submit Sdrve','

Submit Survey

D Legal Mining  (0) Illegal Mining (®) Legal Mining () Illegal Mining

Select Mining Type i Gravel v

Any Comments testing |

Once Done Officer can submit the details and complain status change according to mining status. This verification
process flow also followed by a mining inspector or mining guard.
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Generate Report — The departmental login user can generate the report of complaint point.

Mining Officer Verification
Mining Officer Name - harsac

Mining Officer Mobile Number - 7015522595
Mining Officer Remarks - testing

Detail

Position: {28.45 N ,77.07 E}
District: Gurugram

Mining Type - Stone @
Complainer Name - harsac

Complain Date- 2024-02-19

T

FORWARD TO M.INSPECTOR

COMPLAIN

GENERATE REPORTY
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Departmental login users can explore the features in the mobile app like the dashboard, feedback, base map, etc.

harsac
Developer
GUrugram

Dashboard

Unauthorised Mining Survey Status:

Total egal Illegal: Pending:

Privacy Policy 1 0 | 0 -

Feedback

Citizen Reported Verification Status

Lagout Total Legal Illegal

Pending:

Diselaimer i 2 2 . 0 o

Topographic

Street

Imagery

Mines and Geology Department
\ Govt. of Haryana

Powered By HARSAC
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Haryana Space Applications Centre b
(HARSAC), .
Mining Dashboard Manual
For
Mining and Geology Department Haryana

Mining Dashboard
Interface

Here, you can see the Mining Dashboard which provides updates regarding Mining activities in Haryana.

This platform provides information about Mining to the Citizen and policy/decision makers.

Access

There is no restriction on the accessed and the web-portal is available to all through Link

https:/ [hsacggm.in/Dortal/anos/ousdashboard/index.html#/Zdh%53aaacf4d74b6d 132b5c67cd78e

0 e ini ?

Step by step process is provided below for exploring this dashboard to obtain information.



XY

Legends: - To highlight layers regarding
Mining Map.

Now you can see Haryana base map with
district (name) boundary in blue color.

Area Selection: - Interest Area Selection with
district wise/Date range and so on.

Laver Selection: - Here you can choose
Multiple Layers which will instantly highlight
on Base map.

Citizen Survey: Citizen could connect with Mining app and can report illegal Mining. This Citizen request

could be seen on Dashboard.

2 |
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Citizen Survey: It represents lllegal/ Legal and Pending of Mining reports.
Mining Survey Khasra: - These layers represent Murabba & Khasra of Land Parcel.
Citizen Reported: - Its represents how many types (Boulder/Gravel/All) of mining report received by department from active users (Citizen).

Mining Types: - It displays what type of Mining is reported on dashboard.
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Mining Status: - No of reports is submitted by citizen are being verified by Mining officers and also status of report.

e Ravana Information:

- It contains multiple information about location, lease area, lease holder, Material types, Vehicle and so on

Active Vehicle: - Here you can Active Vehicle
Location with Vehicle Numbers.

Weighbridees: - Here you can Weighbridges
Location as provided by the concerned
Depaitment.

4]
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Smart Tracking of vehicles:

This interface provides facility to register the vehicle with the systems for smart tacking through an
approved GPS tracker of Ministry of transport i.e. AIS-140 GPS device. Using link option, the GPS service
provided can register the device with portal. This will enable the vehicle tracking after whitelisting the

instrument on given IP address.

5|Pa
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Mines and Geology Department

Covernment of Haryana F

5 and Geolagy Depariment Haryena is responsible for systamatic development lexploration and expicitation] of the
rineral resources in the State following the principles of sustainabie development. Apart from reguiation of minersts in the
state deparirment also reguiates the operations of the Stone Crushers in the State.

2. Tha Mines & Geclogy Departrnent i responsibia for the administeation of fullowing statites-

= ines and Mineral (Development & Regulation) Act, 1957,
& Mineral Concession Rules, 1980,
o Haryana RMinor Mineral Concess
ted on 20.06.2012

& Haryans Regulation and Gontrol of Crusher Act, 1991 and Rules

Control of Crusher Rules 1992

& Haryana Minerals (Vesting of Rights) act, 1973,

8. The Department a3 its Head Guarter a1 Panchiidla and has s

n, Stacking, Transportation of Minsrals and Prevention of

egal Mining Rules, 2012

rarned thers undsr namely Haryana Regulation and

id offices in 16 disticts of the tate The tiracton, bines &
Beology 5 an IARAPS offiner. He is assisted bry the Mining Engineers and Gealogists for technicat works relating to mineral
administration and Geolngice! expinration

Ve g

e-Auntion Notice for Panchkula

I . SBES

e-Auttion Notice for Faridabad 27-02-7022

st Maryana for Licences & Permits

> SARAL for Licences & P

* Departmental Login

ie Registration

» e-Rawasna

Aravalli comnisins

verify e-Rawnang

* Vehicle Appeat

Harvana Siats Pollution
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Action taken report of Toll Free No. (1800-180-5530) from 01.04.2023 to 08.07.2024 in Aravali Range (Distt. Nuh ).

Sr.No. | Date Village Complainant | Mineral | Action Taken — —
Name
1 20.04.2023 | Aravali Range Unknown Stone Exact location not given by complainant.
2 21.04.2023 | Nearby Police Anil Stone No illegal mining found
Station Tauru
3 24.04.2023 | Palla Unknown Stone No illegal mining found at the day of inspection, earlier an FIR
No. 16/2023 lodged and later on one JCB Machine was seized
on dt. 21.11.2023.
4 24.04.2023 | Nuh Rajasthan Unknown Stone No illegal mining found
Border
5 07.07.2023 | Basai Meo Rahul Stone No illegal mining found
6 25.07.2023 | Dhulawat Sirajudeen Stone No illegal mining found, trenches were digged at the entry point
of Gair Mumkin Pahar.
7 11.10.2023 | Palla Unknown Stone No illegal mining found at the day of inspection, earlier an FIR
No. 16/2023 lodged and later on one JCB Machine was seized
ondt. 21.11.2023.
8 16.10.2023 | Palla Unknown Stone No illegal mining found at the day of inspection, earlier an FIR
No. 16/2023 lodged and later on one JCB Machine was seized
ondt. 21.11.2023.
9 16.10.2023 | Kharak Gangani, Anurag Stone No illegal mining found at the day of inspection but later on One
Basai Meo, Biwan Tractor Trolley was seized on dt. 24.11.2023 in village Kharak
Gangani.
10 06.11.2023 | Shekhpur Akhtar Stone FIR No. 90 /2024 and FIR 171 / 2024 were lodged in HSEnB
Gurugram
11 20.02.2024 | Rithad Jinaid Stone No illegal mining found, trenches were digged at the entry point
of Gair Mumkin Pahar.
12 24.02.2024 | Baded Hanif Stone No illegal mining found at the day of inspection but earlier One
Tractor Trolley was seized on dt. 08.12.2023.
13 27.03.2024 | Panchgaon, Tauru Prashant Stone No illegal mining found
14 18.04.2024 | Sahajadpur Robbin Stone No illegal mining found. The complainant was not contacted as
the mobile number shown in the complaint was found wrong.
15 08.05.2024 | Sahajadpur Robbin Stone No illegal mining found. The complainant was not contacted as
the mobile number shown in the complaint was found wrong.
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Action taken report of Toll Free No. (1800-180-5530) from 01.04.2023 to 08.07.2024 in Aravali Range (Distt. Gurugram

21

Sr. No. Date Village Complainant Mineral | Action Taken
Name
1 17.11.2023 Rithoj Sindhant Jain DCP | Stone Trail call
South, Gurugram
2 22.04.2024 Kherki Rajender Stone No illegal mining found
3 14.06.2024 Baganki Unknown Stone No illegal mining found




